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cP t{o. 12/rs/rtEc/ncLT/aolr,aEl 20L7

(V) That the public announcement of the corporate insolvency resolution

process shall be acted upon immediately as specified under section 13 of
the code.

Accordingly, this CP 1245/I & Bpl CLT/MAH/2Ol7 stood admitted,
The Insolvency Resolution Process is commenced from the date of this

order.

PANTULA MOHAN ]II. K. SHRAWAT
Member (Judicial)

t4.

15.

Member (Judicial)
Date : 11.09.2017
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